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Corrigendum

The Commission by order dated 12.5.2015 had revised the tariff of the
generating station for the period 2009-14 and approved the tariff for the period 2014-
19 in respect of Salal Hydroelectric Power Station.

2. Certain inadvertent typographical error has crept in the order and the same is
corrected as under.

“In the table under para 58, page no. 37 and 38 for the period 2015-16 at Sl.
No. 5 (Replacement of 220V, 1000AH Battery Bank for stage-1), the gross
value of old asset indicated as 932.27 lakh under ‘Remarks on admissibility’
shall be substituted and read as ¥12.53 lakh.”

3. All other terms of the order remain unchanged.
-Sd/- -Sd/- -Sd/-
(A.S. Bakshi) (A.K. Singhal) (Gireesh B. Pradhan)
Member Member Chairperson
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